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To All Licensed Surveyors and Loss Assessors
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Sub: Guidelines for Practical Training for Surveyors and Loss Assessors

1. Wyt / Preliminary
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These guidelines are issued in furtherance to the GCircular vide Ref:
IRDA/SUR/GDL/MISC/288/12/2020 dated 01/12/2020 on Guidelines for Practical
Training for Surveyors and Loss Assessors for obtaining fresh / renewal licence to act
as a surveyor and loss assessor.
These guidelines are being issued in terms of Sec.14 of IRDAI Act, 1999 and in terms
of Regulation 3(2)(b) and (c) of Insurance Regulatory and Development Authority of
India (Insurance Surveyors and Loss Assessors) Regulations, 2015.
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Il. Institutional Practical training:
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a) Institutional Practical training for Two Months with National Insurance

Academy (NIA) or Insurance Institute of India (Il). This should include but not
limited to the following:

(i) fafvr foe 1 arferRrat, gwies, st & sxdmmer 81 arch Rt wseaferd
IR 216t & UBR F uRey;

Introduction to different types of policies, endorsements, various
terminologies used in insurance, and nature of claims:

(ii) sATRsl ok o7 fRauR®! & Ty g9y o AEeiRe qrya & o
B & foT el wall oik Brd-a5 &1 e s

Industrial and field visits to examine practical cases in co-ordination with

insurers and other stakeho!dz}




(iii) ST 3R BT} &1 Sfipar B3 & U Iudsy D!, Iud dae-is]
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Use of technology, advanced techniques and tools available for
assessment of risks and losses;

(iv) a1 &1 ugfal Gfgd Rard, urferdt 8k gral ot wWierdar & Fam g wid gau
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Report writing including presentation of the facts, terms and conditions
of the policy and admissibility of claims in a precise and accurate manner
and importance of timely submission of reports in compliance with
regulatory requirements;
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Code of Conduct required for treating policyholders fairly during the
entire process of assessment of loss.

W) SifdRed faurT: uEdr & AFCUST S IR B Bt X R IWIGd HRIHH B
GRM ®I5 afad dF fayrT & forg Tmied HR 9ol 81 Tdd ifafad fawm &
forg, Seifia udien vl F7 & 91, MAGIGdl $I & e P 3@y F forg
HTagTRe URIEUN A ORAT §RT

b)  Additional departments: A person can enroll for upto three departments
during the aforesaid programme subject to meeting the eligibility criteria. For
each of the additional departments, after passing the relevant examination, the
applicant has to undergo practical training for a period of 2 weeks.
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c) The fee per person payable to institution is as specified by Il or NIA, as the
case may be.
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Practical training of Six Months with Individual Experienced Surveyors having 8 years
of experience in the concerned department:
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a) The curriculum remains the same as mentioned at para Il(a) under the institutional
training.
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b) For the applicants, a maximum of three departments are allowed at the time of
enrolment subject to meeting the eligibility criteria.
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c) Additional departments: After passing the relevant examination, the applicants
have to complete training for each additional department for a period of 8 weeks
with the experienced surveyor having licence and at least eight years of
experience in that line of business.

) U9 Ae™ & ufd SR TfRaT F U 311 & w4 7 Srgval qdaurbal grRT Fged
yfRraror fear sem|

d) The training shall be imparted by an experienced surveyor as a part of code of
conduct towards professional development by surveyors without charging any fee.
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After completion of the training, the applicant has to pass the Final practical test
conducted by NIA or Il and submit the training evaluation cum completion certificate
for issue or renewal of license
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This is issued with the approval of the Competent Authority. W
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